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Recruitment of Office Clerks in N.E. 
Railway 

886. Shri Ram Garib: Will the 
Minisk. Q~ Railways be pleased to 
state: 

(a) whether it is a fact that adver-
tisement for recruitment of 250 office 
clerks in the North Eastern Railway, 
Gorakhpur was published on the 2nd 
September, 1959 out of which 141 
posts were reserved for Scheduled 
Castes and Scheduled Tribes; 

Ib) if so, how 
we're received 
advertisement; 

many applications 
in response to the 

(c) how many persons were called 
for interview and test, if any; 

(d) how many persons have been 
(i) selected, (ii) appointed and (iii) 
kept on the waiting Jist for future 
appointments; and 

(e) if the reply to part (d) above 
be in the negative, what are the rea-
sons for delay? 

The Deputy Minister of Railways 
(Shrl Shahnawaz Khan): 

(b) 6120. 

(c) 5760 for written test in which 
969 qualified and were called for in-
terview. 

(d) and (e). The first 68 of the 
selected men have already been ap-
pointed. Due to the economy drive, 
no further vacancies are expected in 
the near future. As and when vacan-
cies arise candidates will be caUed up 
till the fuU quota of 141 is mad up. 

Charitable Homoeopathic Dispen_ 
saries in Delhi 

887. Shri Amar Singh Damar: Will 
the Minister of Health be pleased to 
state: 

(a) the number of homoeopathic 
charitable dispensaries and hospitals 
in Delhi; 

(b) the number of such dispensaries 
to whom Government is giving annual 
grant-in-aid; 

. (c) the exact amount of such grant 
gIVen during the last financial year; 

(d) whether the amount of money 
granted to them is sufficient for run-
ning a public dispensary; 

(e) whether Government have re-
duced the annual grant-in-aid of any 
such dispensaries during last financial 
year; and 

(f) if so, the reasons therefor? 

The Minister of Health (Shri Kar-
markar): (a) There are about 30 
homoeopathic dispensaries in Delhi 
and no hospital as such. 

(b) and (c): Only one dispensary 
was given a non-recurring grant of 
Rs. 500/-last year. 

(d) No recurring grant is given to 
any dispensary and the question whe-
ther the grant is sufficient for runn-
ing a public dispensary does not ther~-
fore, arise. ' 

(e) al)d (f). No. 

Homoeopathy 

888. Shri Amar Sing Damar: Will 
the Minister of Health be plea~ed to 
state: 

(a) the reasons for not forming a 
Central Directorate for Homoeopathy 
at the Centre; 

(b) whether Government are aware 
that many Government servants 
enrolled with C.H.S. Scheme consult 
and take medicines from physicians 
of other systems of treatment; 




